
J668. SHBI D. S. A. SIVAWtAKA-
8AlI: Win the Minister 01. PLANN-
IN(.T be pleased to state: 

(a) the names of the areas declpred 
as backward fOr -the purtlose of grant-
tRa loan assistanCe; aDd 

(b) what are the criteria ado1jted for 
deelaring an area ,8S backward? 

THE MINISTER OF PLANNING 
(SHRI NARAYAN DATT TEWARJ>: 
(a) Presumably, the Hon'ble Member 
is referring to the scheme of Conce8-
sional Finance being extended by 
tCl'm-]ending institutions for the pro-
motion of industries in the selected 
industrially backward districts. State-
ment giving the Jist of 246 districts 
where investment credit from financial 
institutions is aVQllable on conces-
8ional terms. 

(b) In purbuance of the decisions 
which emerged from the meetin2 of 
the NDe Committee in September, 
1169, the Planning Commission in 
December 1969, had suggested the fo]-
lowing guidelines to be adopted by the 
State Governments for identification 
of economically and industrially back-
Ward districts: 

(i) Per capita foodlraln./commer-
cial crops production dependin. ()DJI 

whetber the dJstrict is predominant-
ly a producer 01 food,rainl/ e8s. 
crops. 

(li) Ratio of population to agricul-
tural worke:rs. 

(iii) Per capita indu8trial output' 
(Ira_). 

(iv) Number of factory employees 
per lakh of population or alter-
natively, number of persons enga&ed1 
in secondary and terti8IY activities 
per lakh of populaUon. 

(v) Per capita consumption of 
electn ci 1 Y. 

(vi) Length of sUl'fllced roads in 
relation to population Or railw8Y-
mileage in relation to population. 

It was also indicated that only those' 
districts with indices wen below the 
State average may be selected for 
suitable incentives from financial ins-
tItutions. 

Based on the information furnished' 
by the S1ate Governments/Union 
'Territories Administxations. along with" 
the details of the criteria adopted for 
the purpose, the districts given in the' 
A nneXUl'e were selected to qualify for 
concessional finance. 

statement 

List of Industrially Backward Di4Jtrict sel("ctcd to qua1ify for concessional finance from the 
financIal in,titutionfJ (as on 1St May, 1979). 

-------------------------,---
Andh. a Pradr-sh 

Assam 

Bihar 

Cujarat 

---- _ ... 

AnantapUJ', Chittool, Cuclclanah, Karjmna~ar, 
Khammam, K urnool, Mehbubnagar, ~ledak,. 
Nalgonda, Nelloore, Nizamabad, OngUe (Prakasam), 
Srikakulam and Warangal. 

Cachar, Goalpara Kamnlp, Mikir HlJIS, North 
Cachar Hill, Nowgong and Lew Lakhimpur distt. 

Bha galpur, Champaran., Darbhanga"', M uzaffarpur·, 
Palamau, Purnea., Sah:usa, Santhal Parganas, 
Aurangabad, Nawadah, Caya, BhojPUl, B("gusarai 
and Monghyr. 

Amreli, Banaskantha, Bhavnagar, BJ oach, Junagarh, 
Kutch, Mehsana, PanchmahaIs, Sabalkantha and 
Surendf"rnagar. 

• Oil trict as it existed prior to its recent reorganisation. 



.gI WriUen A'Mwer, 

H'&I'~ana • 

Himachal Pradesh 

Jammu and Kashmir 

Kerala 

Karnataka 

Madhya Pradesh 

Maharashtra 

Manipur 
Meg}Jalaya 

Nagaland 

-Orissa 

Punjab 

Rajasthan 

Sikkim 

Tamil Nadu 

Tripura 
Uttar Pradesh . 

West Bengal 

Andaman and Nicobar 
Arunachal Prade!lh 
Dadra and Nagar Havt'li 
-Goa, Daman and Diu 
Lakshadweep 
Mizoram . 
Pondicherry 

Jl1LY 2, 1980 

Bhiwani, ,Ni..,..-. Jind and Mo~ai'h·. II ~. .1 

Chamba, Kangra*, Kinllaur, Ruhl, Lahaul and Spiti. 
Solan and Slrnlllf. 

Anantnag, Baramula, Dada, Jammu, Kathua, L.adalh 
Poonch, Rajori, Sri nagar and Udhampur. 

Alleppey, Cannanore, Malapuram, Trichur and 
Trivandrum. 

Belgawn, Bidar, Bijapur, Dharwar, Gutbarga, Hassan, 
Mysore, North Kanara, Raic~ur, South Kanara 
and 'fumkUJ. 

BaIaghat, Bastar. Betul, Bilaspur, Bhind, Chhatarp f, 
Chindwara, Damoh, Datia, Dhar, Dewas, Guna, 
Hoshanga1:.:.d, Jhabua, Khargone, Mandla, Man-
d4Jd.ur, Mc.rt"na, Narsimhapur, Panna, Raigarh, 
Raipur, R.ajnandg.;lon, Rajgdrh, Raisen, Ratlam, 
Rewa, Sagar, Sf'noi. Shajapur, Shivpuri, Sidhi, 
SUTguja, Tikamgarh, Vl(lisha and new Sehore 
District. 

Aurangabad, Bhandara, Bhir, Buldhana, Chandrapur 
Colaba, Dhulia, Jalgaon, Nanded, Osmanabad 
Parbhani, Ratnagiri and Yeotmal. 

All the 5 districts. 
Garo HiJ1s ~_nd Unitrd Khasi and Jaintia Hills·. 

Kohima, M~kokechung and Tuensang. 

Balasore, Bolangir, Dhankanol, Kalahandi, Kconjhar, 
Korapur, Mayurbhanj and Phulbani. 

Bhatif'lda., Gurdaspur, Hoshi~rpur, Ferozpur·· and 
Sangrur. 

Alwar, Banl"wara, Barmer, Bhilwara, Churu, Dhangar-
pur, JaisalmtAr, Jalore, Jhunjhunu, Jhalawar, Jodhpur 
Nagpur, Sikar, Sirohi, Tonk and Udaipur. 

All the 4 district,; of Gangtok, Mangan, GY1.1shing and 
Namchi. 

Dharmapuri, Kanvakum~ri, Madurai, 
Ramanathapuram, South Alcot, 
Tiruchirapalh and new Pudukkottai 

All the 3 districts. 

North Arcot, 
Thanjavur, 

district. 

Almora, Azamgarh, Badaun, Baharaich, BaHia, Banda, 
Barabanki, Basti, Bulands., Chamoli, Dt"oria, 
Etah, Etawah, Faizabad, Farrukhabad, Fatehpur, 
GarhwaJ, Ghazipur, Gonda, Haqlirpur, Hardoi, 
Jalaun, Jaunpur, Jhansi*, Mainpuri, Mathura, 
Moradabad, Pilibhit, Pithoragarh, Pratapgarh, 
Rai Barcli, Rampur, Shahjahanpur, Sitapur, Sultan-
pur, Teht i Garhwal Unnao and Uttar Kashi. 

Bankura, Birbhum, Burdwan, Cooch-Bihar, Darjeding, 
Hoogiy, Jalpaiguri, Maida, Midnapur, Murshida-
bad, Nadia, Pursullia and West Dinajpur. 

Entire Area. 
Entin" Area. 
Entire Area. 
Entire Area. 
EntiN" Arca. 
Entire Area. 
Entire Area. 

----- -- .-______________ 0 ______ -------

-District a8 it existed prior to its recent reorganisation. 
··District as f("organiscd recently. 




